
MADHURI DONTI REDDY 
ADVOCATE 

STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH  
A.P. POLLUTION CONTROL BOARD 
T.T.D. SUPREME COURT OF INDIA 

#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu, Chennai – 600 094.  
Mobile: 98407 98460 / 63831 21322, Email: reddymadhuri09@gmail.com 

 

Date-01-05-2023 

To, 
THE REGISTRAR,(Judicial) 
Hon’ble NGT (sz)  

Chennai. 

 

 
Sub-  Appeal No.56 of 2022(SZ) GUTHA GUNASEKHAR VS UNION OF INDIA and 

others -Reg 

Sir/Madam,  
 

              The above matter has been reserved for orders on 11-04-2023 on that 

day as directed by this Honb’le Tribunal we have submitted entire file of SEIAA 

along with affidavit in the open court. The Hon’ble Tribunal further directed to 

produce some more documents on or before 19-04-2023 and reserved the 

matter for orders.  

      But in order copy there is no mention of my supporting affidavit so I am 

herewith e-filing all documents along with supporting affidavit for your 

consideration. 

                                            Thanking you, 

 

                                                        Regards,  

 

(Mrs.MADHURI DONTI REDDY) 
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